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By this lppliﬂltiﬁﬁf “I’ﬁlad undar aaet an;—; - 5&:1‘ ;

ﬂdminiatratiun'T:ihunala Act, 1985, the applinant*mhaﬂigé f;.

L3¢

.-—.-.—._-..‘.M-

working in a temporary adhoc basis as Hindi ﬁaaiatnnt Er:dnw (jj

the Allahabad Division,Northern Railuay, has reguested thaﬁ Eh
panel declared by the raaplndanta on 19.6.1987 be qﬂhaﬁhd_pnd

23
postings made on the basis of the same be alseo 33{‘. aa:lda ﬂ‘nd ﬁ

respondents be directed not to reyert him and to implumant~ﬁhn,p§§?nfq

""-. |

on decentralisation of the post of Hindi Assistant, on the nnarhgy .

. of the decentralisation of the posts in Grade Rs,700-300 ﬂﬂ@*fiﬁﬂgr

the above post in the basis of Divisional Seniority. 3

g :
2 The applicant was appointed originally as an Office Clerk
in the D.R.M. Office,Allahabad on 6,7.1955. He joined as a

Hindi Assistant Grade-III on 18,12.,1979, According to him he was

promoted to Grade-II on 30,11,1980 and thereafter to Grade-1 on

-

27.5.1983, The post of the Hindi Assistant Grade-I at the relevant
¥ wma a
| time when he was prumutad/(ttmt e selection post, His pnan%:tinn
1 L
| was on adhoc basis andﬁwas allowed to work till selected ?anda

joined thae post,

3. The respondents held selection and declared a pansel on

19,6.'87 and on the basis of the aforesaid pansl they posted

a person to Allahabad as Hindi Assistant Grade-I, on the post which

3~ y 5
was occupied by the applicant, Bitis onder was ixd@ed an &, 9, G63.

Eg///’ According to the applicant since the respondents had dacnﬂhraliaud
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a4, According to tha respondents the applinant«manﬁ*'
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officiate in Grade-I puraly on adhoc basis till ragularlyp- jﬁﬁiﬁf
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hand became available and the post was a Head Quarter nuntru ig_;f;.

It was as a result of the selection held to fill-up the unnanufﬁg

of Grade-I pnata, that the posting order was iaﬁUﬁd=qhgrnhy'gn¢

person from the panel was posted to the Allahabad Division te the

% offutcale
post where the applicantwas uuaﬁnﬁ. However when this appljication

was moved in 1987, the posting could net materialise as aﬂ?ﬁﬁy.uaa

granted to the applicant against his reversion., The respondents case @

O

d

is thgt the incumbent, who was empanelled had been put to werk i
; locally hn;?fhe should have been posted to Allahabad but, for the 1
t stay granted, They have therefore opposed the grant of atﬁ} and have
also opposed the application en the ground that the appliqgnt has

Q no cause as the post was Head Quarter controlled and he wa:h not

eligible to cuntinua;ﬂ:’that post on account of his aaninrity.

The applicant has brought to our notice, a letter issued by the
ﬂVﬂiuaaﬁnmubumannﬁdmﬁav;5Kmduma

| respondents by which the post of Hindi Assistant was{issued by the

il i

respondents on 9,10,'87, The panel however which is under reference

was declarsd on 19.6.1985. The applicant has submitted that since
o

the post has become non-selection and the posts in scale of
\

Rs,700-900 have haun dacantralisad, he being the senior most on the

Division and sknxe hﬁAzggrunrking since 1983, his reversion at

27
this stage will be toc harsh and will makegp him suffer ;rreparahly.

The applicant also submitted that the panel which was declared

n 19.6.'87 was not approved by the competent authority, T this
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5. . ue have hesrd the spplicant in

] mathur for the respondents, It is widpnt@«t
1 made when the post of Hindi Assistant Graﬂu—F 'n“111{5 ; "
; 1 post that the post was controlled by the Head ﬂUaItEEﬂﬁrﬁﬂiarj

also been admitted by the applicant, that in the :nlun&ﬁggg--
held in 1986 he was not calied, This is also auPpartad hy ﬁha *_,
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representation that he had made requesting that the post :f
vV ' ¥
Hindi Assistant Grade-I, e brought en the Divisional seniority
3
List instead of being under Head Quarter controlf, Therefore if

A
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this post in the Hindi Department of the Northern Railway .was to bqf

* filled on the basis of being Head Quarter controlled post the
' applicant can not have any claim for prnmntiug(negular basis
| '@ 5V’£h=fnammﬂﬁ§u
| if he is not senier enough. .ﬂxuas onlypending aalact;iurg fnr

which he was not called.

< 6. As far as the request for declaring the post divisionally

}ﬁ controlled is considered we do not fesl that this Trihun&.éan issue
direction in this regard to the regpondents, We also feel ihat the

I
_ £ N
contentien of the applicant that since certain postgin the scale

of Rs,700-900 have been decentralised by an order dated 28,1.1981, i

decentralisstion order sheuld alse apply to the post of Hindi

Department is well founded,

e Now that the post ef Hindi Assistant Grade-~I has become
w T,

non-selection pnatg'tha questien of holding the selection will not
5

arise, This post will be filled on the basis of seniority-cum-—-fit-

ness., The seniority list of Hindi As sistant Grade-II which is the

substantive pest held by the applicant is not before us. it is
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tted a representation on 24.7.1986
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9, Having considerd the unrﬁnuaﬁaubm?haﬁuﬁﬁ:

we dispose of this mppl.{.patimn h“y dirmtingr*"_'_ﬁ_ﬂ
if they have already uparatad hhﬁ*pan‘l and BNQ!Uhtﬁﬁﬁb utjjﬁJ

by promoting the last parsun-mhn'uaafiikﬁlf‘ﬁ#iﬁﬁ;ﬁﬁﬁﬁﬁgﬁ ,dﬁﬂkﬁﬂiiﬁji

Y ollr Wy :
at anm%&planap and will be at liberty to post him against | baﬁ:nuf,

A
of Hindi Assistant Grade-I in persuance of the order uf 19“5'H8J5

and that the question of decentralisation of tha;pgag?gf.;# ”if.

Superintendents and posts down below will also be finally, El& f "“‘ﬁt

by the respnnﬁenﬁg within a peried of one month of date af pE;aipﬁﬁ
%/ &
of this orderg and on the basis of the position uccupiad q?'tha- \ A

*
o

applicant in the seniority list of Hindi Assistant Grada—II, he uille«

be considered for further prometion te the non-selection gpst of
Hindi Assistant Grade-I on his turn, This decision will also be

taken by the respondents within a period of ons manth from the date

of receipt of this order, Till that date the applicant will not be

regerted, \ ' 1
j X
10, Application is disposed of with the above directions. We

leave the parties their own costs, |
i il
Member (J) Member(A) '

Dated: 28th June, 1989.
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